HOW TO SEARCH INFORMATION

e Next Date, Purpose of case, Orders and Judgments as well as other case information is
available in Services Sub Menu in Right Hand Side.

e Option Available in Services Menu for a District . Here Punjab State and District
Jalandhar is selected whose State code is 22 and District Cide is 2.

1.Case Status
By Case Number

http://ecourts.gov.in/services/cases/case no.php?state=D&state cd=22&dist cd=2

Case Status : Search by Case Numbel

@ Court Complex © Court Establishment

* Court Complex [Select Court Complex El

) 0ld Case No. @ New Case No.

* Case Type [Select E'
“casehumoer [ ]
vear [ ]

Select Court Complex:

District Court Complex as well as Taluka Court Complex can be selected from this dropdown.

Case Status : Search by Case Number

@ CourtComplex © Court Establishment

* Court Complex Select Court Complex :l

Select Court Complex

New Judicial Court Complex, Phillaur
Judicial Court Complex, Nakodar
District & Sessions Court, Jalandhar

“CaseNumoer [ ]
vear [ ]

* Case Type




Select Court Establishment:

District Court Complex contains three Establishments i.e. of District and Sessions Court, Civil
Judge Senior Division and Chief Judicial Magistrate. Similarly Taluka Court Complex may
contain 3 or 2 Court Establishments i.e. District and Sessions Court, Civil Judge Senior Division
and Chief Judicial Magistrate or Civil Judge Senior Division and Chief Judicial Magistrate.
Select Court Establishment from this dropdown.

Case Status : Search by Case Number

@ court Complex @ Court Establishment

* Court Establishment ESeIect Court Establishment iLI

Select Court Establishment
Chief Judicial Magistrate, Jalandhar

Chief Judidal Magistrate, Taluka Court, Nakodar
* Case Type Chief Judidal Magistrate, Taluka Court, Phillaur
Civil Judge Senior Division, Jalandhar
* Case Number Civil Judge Senior Division, Taluka Court, Nakodar
. Civil Judge Senior Division, Taluka Court, Phillaur
Year District and Sessions Court, Jalandhar

B =3

Select Case Type: Old Case Number (Case Number assigned before CIS Migration to UNC
CIS 1.0 ) or New Case Number (Case Number assigned to old CIS Delhi Numbers or Case
Number assigned to case filed in CIS 1.0 or CIS CIS 1.1)

Case Status : Search by Case Number

@ Court Complex ' Court Establishment

* Court Complex [Select Court Comnplex EI

) 0ld Case Mo. @ New Case No.

* Case Type [Select El
“CaseNumber [ ]
vear [ ]

Select Case Type : Short form of Civil as well as Criminal Case Types are listed in Dropdown.
Select the Specific case type for the case whose information is to be sought.



* Court Complex

* Case Type
* Case Number

* Year

Case Status : Search by Case Number

@ court Complex ) Court Establishment

[District & Sessions Court, Jakndhar

-]

) 0ld Case No. @ New Case No.

lSeIect Case Type

Select Case Type
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Enter Case Number : Enter Number of the case whose information is required.

Case Status : Search by Case Number

* Court Complex

* Case Type
* Case Mumber

* Year

@ Court Complex ©) Court Establishment

[District & Sessions Court, Jalandhar

=]

D) 0ld Case No. @ Mew Case No.

[ Select Case Type
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Enter Case year : Enter Year of the case whose information is required.

Case Status : Search by Case Number

@ CourtComplex ©) Court Establishment

* Court Complex [District 8 Sessions Court, Jalandhar |z|

) 0ld Case No. @ Mew Case No.

* Case Type [Select Case Type |E|

* Case Mumber 251

* Year 2015

For Submitting request , click on “Go”. For resetting and again providing input , click on Reset.

On submission , the desired Case is displayed.

Case Status : Search by Case Number

@ court Complex ) Court Establishment

* Court Complex lDlstrict & Sessions Court, Jalndhar El

) 0ld Case Mo. @ New Case No.
* Case Type l[‘s El

* Case Mumber 251

e

Total Number of Establshments in Court Complex - 3
Total Mumber of Cases - 1
Civil Judge Senior Division, Jalandhar : 1

Petitioner Name
Versus View
Respondent Name

Case Type/Case

<L NumberiCase Year

Civil Judae Senior Division, Jalandhar

1 Csi251/20158 KARTARI Wiew
Versus
BALWINDER SIMNGH ALIAS BILLU



Click on View to browse

Case Detalils.

Ciwil Judge Senior Divisicn, Jalandhar

Case Details
Caze Tyoe Csi
Filling kasmiber 420015 Filling Dafer Z7-01-2015
Reglstration No Z5120s Feglsiration Date: 25-01-2015
Casa Code 2004000 SIS

Case Status

Firsi Hearing Dale

I5h Jamuany 1015

Crecision Cale Z3nd July T

Case Slahs CASE DISPOSED

ahare of Disposa Uncontested—DISMISSED AS WITHDRAWN
Coouri Mo. 2nd Judge 32-Chall Juoige Juniion Divislon-&

Petiticner and Advocate

Respondent and Advocate

—

§ BALYINDER SINGH ALIRE BERLU

b JASEIR SINGH ALIWE SHIR
VILLAGE EINGHA PO KANG SABU TEHSL AND

Fa

3} JAGIR PATEL

DISTRICT JALANDHAR

Address - VILLAGE SINGHA POST OFFICE KANG SABI TEHSL AND DISTRICT JALANDHAR

RECTOR AMERICAN TAPES PVT. LIMITED 304 DOLLORS AENUE LD PADRA ROAD VADDDRA GUIRAT

Acts
Under Act{=) Under Soction(=)
Code of Gl Proceduns TRULEA
History of Case Hearing
Ragistration No Judgs Businsss On Date Hearing Date Purposs of hearing
[251/2015 Tl Judge Junior Ckshon-5 2E01-2015 29-01-2015 Conslderation
[251/2015 Tl Judge Junior Ckviskon-5 2-01-2015 m2-02-2015 ADpeaErance
[£512015 Gl Judge Junilor Dhislon-6 QE-02-2015 04-02-20135 Appearance
[251/2015 Tl Judge Junior Cikslon-5 4-02-2015 OvF-02-2015 ADpeaErance
[2512015 Sl Judge Junior Dtslon-5 OF-a2-2015 12-02-2015 ADDEErance
[251/2015 Tl Judge Junior Ckshon-5 12-02-2015 ZHI2-2015 Appearance
[2512015 Gl Judge Junior Ciktslon-5 Z3HI2-2015 N-03-2013 ADDEErance
[2512015 Gl Judge Junilor Dhislon-6 1-03-2015 I-0E-2015 Appearance
[2512015 Gl Judge Junilor Dvtslon-5 3032015 30-04-2015 ADDEErance
[2512015 Gl Judge Junilor Dhislon-6 0042015 26052015 Appearance
[2512015 Sl Judge Junior Ckislon-5 5 2-gr-2015 ‘WWrifen Sistement
[2512015 Gl Judge Junior Dhislon-6 (2072015 23-07-2015 WWrien Siatement
[251/2015 Tl Judge Junior Ckshon-5 ZHOT-2015 Dilsposed




Below Mentioned case related vital Information is available in this list.

e (ase Type (Short Form)
e Filing Number (alongwith date)
e Filing Date
e Registration Number (alongwith date)
e Registration Date
e (Case Code
e First Hearing Date
e Decision Date
e C(Case Status
e Nature of Disposal
e Court Number and Judge (Designation of Judge is displayed here)
e Petitoner Name , Address and Advocate
e Respondent Name , Address and Advocate
e Act and Under Section
e History of Case Hearing :
= Registration Number (alongwith date)
= Judge Designation and Court Number
= Business on Date (if entered , this link displays business done on a specific date)
= Hearing Date
= Purpose of Hearing

Back
Daily Status
Civil Judge Senior Divizion, Jalandhar
In The Court OF .Civil Judge Junior Division-5
Casge No. :C=/0000251/2015
KARTARI Versus BALWINDER SINGH ALIAS BILLU
Date : 30-04-2015

Business . notice
Next Purpose . Appearance
Next Hearing Date D 28052015

Civil Judge Junier Division-5



Similarly Case Status may be searched on below mentioned parameters using links
alongwith.

FIR Number

http://ecourts.gov.in/services/cases/firl.php?state=D&state cd=22&dist cd=2

Party Name

http://ecourts.gov.in/services/cases/ki petres.php?state=D&state cd=22&dist cd=2

Advocate Name

http://ecourts.gov.in/services/cases/qs_civil advocate.php?state=D&state cd=22&dist_cd=2

Case Code

http://ecourts.gov.in/services/cases/c index.php?state=Dé&state cd=22&dist cd=2

Act

http://ecourts.gov.in/services/cases/s actwise.php?state=Dé&state cd=22&dist cd=2

Case Type

http://ecourts.gov.in/services/cases/s_casetype.php?state=D&state cd=22&dist cd=2

2. Court Order

Court Orders Interim as well as Final Order and Judgments may be searched on below
mentioned parameters using the links provided alongwith.

Case Number

http://ecourts.gov.in/services/cases/s Kiosk order.php?state=D&state cd=22&dist cd=2

Court Number

http://ecourts.gov.in/services/cases/s order.php?state=D&state cd=22&dist cd=2

Party Name

http://ecourts.gov.in/services/cases/s partyorder.php?state=D&state cd=22&dist cd=2




Order Date

http://ecourts.gov.in/services/cases/s orderdate.php?state=D&state cd=22&dist cd=2

3. Cause List

Cause List may be searched using link below

http://ecourts.gov.in/services/cases/dailyboard.php?state=D&state_cd=22&dist_cd=2




